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Shri SatYa Narayan Sinha: I have 
already announced in regard to the 
Report of the Commissioner for Sche-
duled Castes and Scheduled Tribes. 

Shri Ram Sewak Yadav: T'nat was 
a separate resolUtion. 

Mr. Speaker: Shri Hukam Chand 
Kachhavaiya gave me to understand 
that there was a part-heard discussion 
~n the Backward Classes Commission's 
Report. 

"'1T~!f~f~ :~m'l1i~ 
fmm;; ~ I ~ m ~m m if 9;JT 

'5ITW I 

Shri K. N. Pande: In regard to the 
Bonus Commission's report, I would 
like to point out that the question has 
got so many complications. As a re-
8Ult of the decision at the tripartite 
conference, the matter has been put 
before a sub-committee consisting of 
labour representatives as well as the 
representatives of the employers. Let 
them resolve it first. If the matter is 
taken up here for discussion before 
that, it will create further complica-
tions. Therefore, my suggestion is that 
let the report of that sub-committee 
corne first, and then the question can 
corne up before the House. 

lz.1Z1 
BUSINESS ADVISORY COMMITTEE 

TmRTY-THIRD REPORT 

Shri Rane (Buldana): I beg to 
'move: 

"That this House agrees with 
the Thirty-third Report of the 
Business Advisory Committee pre-
sented to the House on the 10th 
December, 1964". 
Mr. Speaker: The question is: 

''That this House agrees with 
the Thirty-third Report of the 
Business Advisory Committee 
presented to the House on the 10th 
December, 1964". 

The motion was adopted. 

12:13 hrs. 

MOTION RE: ANNUAL REPORTS 
OF UNIVERSITY GRANTS COM-
MISSION FOR 1961-62 AND 1962-63-
Contd. 

Mr. Speaker: The House will now 
take up further consideration of the 
:(Pllowing motion mowed by Shri 
M. C. Chagla on the 9th Decernb~r, 
1964, namely: 

''That the Annual Reports of 
the University Grants Commis-
sion for the years 1961-62 and 
1962-63, laid on the Table of the 
HOUse on the Zist August, 1963, 
and the 19th February, 1964, res-
pectively, be taken into considera-
tion." 

The hon. Minister may now continue 
his speech. 

"'1T~~(~):~ 
~,~1{f~~ij; 
'fin:"f W-~ ~ ~ ij; ~ 
if~~mij;~mnij; mft 
~if~~~~ 
~,mrr mfr ij; iI'I<R ~ ~;ri ~ ij; 
m if ~~ ij;~itf1:ri!<: lj;'f ~ 
~ ~. ffifiI; ~ lj;'f ~ m ;;rrif I 

~ ~'m; : f1If.Im: ~ .m; 
~HI~~~~~'Il'T~ 
~<ft;;rr~~1 

The Minister of Education (Shr 
M. C. Chagla): I had just commencer 
yesterday afternoon when the Hom 
rose, and I was thanking the Men. 
beTS for participating in a very in 
teresting debate. May I say this tha 
I have received what I might calla 
mixed bouquet, partly ot flattering 
compliments and partly of very strong 
and adverse criticisms? I do not cer-
tainly deserve the flrst, and 1 hope I 
also do not deserve the second. I 



4501 Motion re: AGRAHAYANA 20, 1886 (SAKA) Annuar Reports 4502 
of University Grants 

do not think it is necessary for me 
to explain to the House why I do not 
deserve the first. But it is my 
bounden duty to satisfy the House 
that I do not deserve the adverse 
criticism that has been advanced 
against what I said in presenting the 
two reports of the University Grants 

. COIIlJIlis5ion. 

The main criticism advanced against 
me by my han. friends Shri Prakash 
Vir Shastri and Shri U. M. Trivedi 
was with regard to the medium ot in-
~-truction. I have been accused of 
having changed Government policy. I 
have been told that I have given ex-
pression to views which do ;lot repre-
sent the views of the Government 
and that I have deviated and depart-
ed . from what was the settled policy 
of Government. This question goes on 
being raised !trom time to time. It 
has become like King Charles's head, 
and once and for all, I want to satis-

·fy the House from documentary evi-
dence that whatever I have been say-
ing, whatever policy I have been 
enunciating, has been the policy of 
the Government and continues to be 
the policy of Government. 

Now my hon. friend, Shri P. V. 
Shastri, said that when I returned 
from the USSR I pointed out that 
they had many republics, that the 
language of each republic was deve-
loped, that every encouragement was 
given to it by the Russian Govern-
ment and yet there was an overall 
Russian language which everybody 
spoke. Then he said that although I 
said this after my return from the 
USSR-I oomplimented the scheme of 
education there-in my recent state-
ment I have changed my views. That, 
again, is entirely erroneous. 

Let me enunciate what is the policy 
about the medium of instruction. We 
are all agreed-Government is agreed-
that ultimately the medium of in-
struction in the universities will be 
the regional language. There l~ no 
doubt about it. That must be the 
logical evolution of our policy. Once 

Commission 
we introduce the mother tongue In 
the seoondary SIIhools, when these 
boys go up to the universities, it must 
follow that the best system of edu-
cation would be to impart to them 
education in universities in their own 
mother tongue. There is no doubt 
about it. But .... 

"ft flttWi ~ (~) ~~: 
~ "iIG" mr.t m;:r 'fiT ~ ? 

sft lio Itto .. ttr.n ; ~ ~ 
~ <ro ~ m, ffi ft ~ 
f.!; mr.t m;:r 'fiT ~ mr 'flIT 'IiVIT ~ I 

~~~:~~'3lR 
I5!I1'f ;r ~ I 

8hri M. C. Chagla: This, again, is 
the policy of Goverrunent-l shall 
presently read it out-that the transi-
tion from English as the medium of 
instruction in universities to the re-
gional languages should be careful, 
well-thought-out and after proper pre_ 
paration was made. 

8hri Ram Sewak Yadav (Bara-
banki): Precisely what is that? 

8hri M. C. Chagla: If the hon. Mem-
ber will have a little patience, 1 am 
going to satisfy him. 

It is also the policy of Government 
that when you have 14 States and 14 
languages . 

Shri Hem Barna (Gauhati): 16 
States. 

8hri M. C. Chagla: 14 languages in 
the Constitution. When we have 14 
languages, there should be a langu-
age which constitutes a bond and a 
link between the different parts of 
our country. 

My hon. friend, Shri Shastri, said 
that I'might be a jurist but am not 
an educationist. I lay claim neither 
to be .a jurist nor to be an education-
ist. But I do lay clalm to one thing, 
and I shall go on laying claim to that. 
and that is my passionate devotion to 
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the unity of this country. That is my 
faith and my creed. And I will not 
permit my hon. friend, Shri Shastri, 
or any other hon. Member on that 
side to make me deviate ..... . 

Shri KaPlll' Singb (Ludhiana): On 
that side also. 

Shri M. C. Chagla: Both sides. 
will not permit my hon. friends on 
that side or on this side to permit me 
or to force me to deviate one inch 
or an iota from that policy that I have 
enunciated. 

Shri Narasimha Reddy (Rajampet): 
Quite right. 

~ ~ ~~ : if'l1 fuA<;r 
~ '1ft ~ If>VIT ~ '1ft 
~, ~ ~, iii ~ ;;rTilT 

t? 
Shri M. C. Chagla: I am coming to 

that. 

Shri Raghunath Singh (Varanasi): 
There should ·be no interference. 

Mr. Speaker: 'Order, order. Let us 
hear the Minister patiently . . . (In-
terruption). He should hear me at 
least. Before I have spoken half a sen-
tence, some hon. Members interrupt 
me. I was .going to say that if some 
Member has to ask some questions or 
seek a clarification, I would allow it 
at the end. 

~~~:~~ 

..m:~'IiT~'Ii<:~tm<: 
~q;:m-m~tl 

Shri M. C. Chagla: I do not under-
stand my learned friend's agitation. Is 
he not interested in the unity of 
India? 

Shri Kishen Pattnayak: More than 
you. 

Shri M. C. Chagla: I am very happy 
to learn that. If anyone is more in-
terested than me in the unity of India, 
then I bow to him. Therefore. let us 
pursue an educational policy whit'h 
win not undermine the unity of India. 

May I again repeat the policy of 
Government? The policy of Govern-
ment is-and I am going to support it 
by reading out excerpts from educa-
tional authorities-that we will work 
for the substitution of English by the 
regional languages as medium of in-
struction in the universities, but the 
transition must 'be careful, slow, well-
prepared, and it is very important 
that, while we are working for that, 
we must not destroy the language 
which acts as a link between the diffe-
rent parts of our country. 

There again, the policy of the Gov-
ernment of India is clear. We must 
work for the day when our own na-
tional language becomes the link 
language, that is Hindi, but till mndi 
takes the place, English must continue. 

'IT \~ ~ : <ri! ~ 'fi1iT 
~ ~ 'iI'l11: mq Rfffif ift 'Ii<:~ 
~I 

Mr. Speaker: I will request him to 
c~lllinue to face me. 

~-

Shri Raghunath Singh: He is more 
partial to the Opposition Benches. 

Shri M. C. Chagla: I was facing 
them because the 'criticism came from 
them. I am sorry. I feel more en-
couragement if I look at you. 

Mr. Speaker: Sometimes I become 
envious that he is looking towards 
them! 

---'Shri M. C. Chagla: I have been told 
that we have been slow in substitut-
ing Hindi for English. I have been 
accused of not supporting the propa-
gation of Hindi. That is a libel. I shall 
again satisfy this House as to wnat I 
have done in the C01Jl\'le of one year 
that I have been Minister. 



Motion re: AGRAHAYANA 20, 1886 (SAKA) Annual Reports 4506 
of University Grants 

Commission 
Let me tell the House that yo!.: can-

not ram Hindi down the throats of 
SOuth India. 

~ '@I' ~Ifi' l(f{lf : SI'Rfr;r ~ 
if;om:it~'flIT~~ ? 

Shri M. C. Chagla: South India and 
Bengal are not prepared for this ope-
ration to open their throats for Hindi 

·to be rammed down them. 

Shri Kapur Singh: I do not want to 
interpret the hon. Minister, but does 
he mean that Hindi can be rammed 
down the throats of North Indians? 

Shri M. C. Chagla: Therefor'e, lap. 
peal to my hon. friends in the interests 
of the unity of India, in view of the 
fact that north, south, ea3t and west 
constitute one country, that we should 
go slow. Let us carry the South and 
Bengal and other parts of India with 
us. 

Therefore, my attempt has been to 
argue with them, to persuade them, 
to counsel them but I will not be a 
party to forcing Hindi upon the South 
or Bengal or any part of the country. 

lilT f~ qe'.mf!fi : ~ it 
'Ii'tfu<T <fr amr f~ ~ ~ 'flIT ? mon if; 
om: it oft em ~, ~ m it "!lIT ~ 
fWfl ~ ~ f1j; ~ mIT on: 'Ii'Rf 
~ ;;rritlTI, mIT if; m~ ~ 
<I'<'Jft ;;rrW ? 

~Qt l'Il'ro:i : 'l'I' mtf . . . 

'l{' '@I' ~ ~1~ : W~ ~, 
~ ~ ;;mrr ~ ~8" 'filii f~ ~ 
mIT on: <m"'fT 'ifT@'T ~ I Wi ~ 
~ <m" ~ ~ I ;;r~<i\?:~ $ 
~ro 'Il'mi'r:r 'I1J".1T'if 1j;f ':"L <Rffi ~ I 

Wl!m'. ~~ : mtf ~ if~.rr wr.ft 
(f'li""fli lFl1 q;;:: ;;ff $ oft ~~ "'¥fT tfT, 

.. '1% f\'f!IT I 'l'I' ~ 1j;f oft m.rnr ~ 

~~;;rr~"r~,~m~<!i't 
~~I 

Ill) ~ qe~ : mite <fr 
1fI'fu'm" ~ if; ~ . . . 

~41ff ~.~~ : oft 1fI'fu'm" ~, ~ 
~ m ~ I 

~~wrrl4<fi:wr~m~1 
l'fm>~~~ I 

12.25 hrs. 
[Shri Kishan Pattnayak then left the 

HOuse.] 

Shri M. C. Chagla: Whether the 
House approves of it or not, the policy 
of the Government is here. f had 
enunciated it in the other House, I 
have enunciated it here, and now I 
shall point out how this policy has 
been ..... 

Shri Harish Chandra Mathur 
(J alore): It is too much far the hon. 
Minister to say that the policy is 
there, whether the House approves it 
or not. The policy is there because the 
House has approved of It. You c.annot 
haVe a policy which the House does 
not approve. 

Shri M. C. Chagla: I accept the 
correction of Shri Mathur. 

Shri ShiIikre (Marmagao): If the 
House has already acoepted it. there 
is no need for the Minister to speak. 

Shri MI. C. ChagJa: Thi, is the policy 
of the Government approve.ct by the 
House, whatever any section of the 
House might say. 

Let Us see what the various educa-
tional authorities have ·said. Shri 
Shastri has said that I am not an edu-
cationist. I am not. 

I plead guilty to the charge. He 
will at least respect what the educa-
tionist have said from 1948-49, what 
the C:lief Mirusters have said. what 
the Vice Chancellors have said and 
what the inter-uruversity board has 
said. This is what our President Dr. 
Radhakrishnan said in the Commis-
sion's report of 1948-49: 
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"But some time will elapse be-

fore such a consummation is rea-
ched. During the interval, whose 
length depends upon the earnest-
ness of G<lvernrnents, what is to 
be done? It is neither feasible nor 
desirable to create a void in the 
Centre by immediately abandon-
ing the language which is in use. 
English wil! have to continue as 
the medium for federal business 
tiiI the provinces are ready for the 
change and the provincial educa-
tional institutions have spread the 
federal language adequately ... 

English, however, must continue 
to be siUdied. Unable to have 
access to this knowledge, our stan-
dards of scholarship would fast 
deteriorate and our participation 
in the world movements Of thought 
would become negligible. Its 
effects would be disastrous for 
OUr practical life, for Jiving na-
tions must move with t:,e times 
and must respond quickly to the 
challenge of their surroundings. 
Ehglish is the only means of pre-
venting our isolation from the 
world, and We will act unwisely 
if we allow ourselves to be enve-
loped in the folds of a dark cur-
tain of ignorance." 

That is what Dr. Radhakrishnan 
1Iaid. The Inter University Board 
sayS as follows: 

"The Board feels that if fissipa-
rous tendencies are not to develop 
and extreme provincialism sp-
read, there is need for the Uni-
versities to haVe a common lang-
uage. A common language is also 
necessary to enable students and 
teachers to migrate gram one uni-
versity to another, and generally 
for inter-university contacts:' 

We have passed that stage and un-
fortunately We have not been able to 
get agreement Of OUr universities to 

0/ University Grants 
Commission 

have a common language and they 
have now accepted that different uni-
versities will have different regional 
languages. What was emphasised 
was that We mllst see that the fissi-
parous tendenCies in our country did 
not increase and that the bonds bet-
ween different univer.ides remained· 
and thal is why I have been empha-
sising the importance of a link lan-
guage. The Board goes on to say: 

"The Board realises that in cer-
tain areas the regional language 
of the State is considered suitable 
for being introduced as the me-
dium at the univerSity stage. But 
even in such cases, at this stage 
of development of higher educa-
tion, there wiiI be serious diffi-
culties in producing sUltable text 
books of highest standards and 
in finding teachers in sufficient 
numbers in the higher grades of 
learning. Educational institutions 
should not, therefore, be deprived 
of the freedom to continue to use 
English as the medium of instruc-
tion for the time being." 

This is exactly what I have been 
saying. The Board says: All Indi& 
institutions of teaching and research 
should for sometime to come continue 
to have English at least as one of the 
media of instruction." 

r shall also read an extract from 
the official language Commission re-
port of 1954-55: 

"In any case the trend has been 
unmistakable in recent yearS and 
we have no doubt whatever that 
a change-over of the general me-
dium from the English language 
to the Indian languages would 
come in· our universities progres-
sively in the near future and we 
entertain no misapprehensions as 
regards this trend, provided com-
plete and satisfactory preparations 
are made and the change is sui-
tably phased and graduated so as 
not to affect academic standarda..·~ 
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That was what the Official language 
Commission report of 1954-55 says ... 
(Interruptions.) 

The Kunzru Committee report of 
1957 says: 

''That the change from English 
to an Indian language as the me-
dium of instruction at the univer-
sity stage should not be hastened." 

"That the change to an Indian 
language should be preceded by 
an adequate preparation both in 
the cultivation of the Indian langu-
age concerned as a medium of ex-
pression for learned purposes and 
,by the preparation of a sufficient 
body of learned literature in that 
language in all subjects of study." 
I am sure this Committee will be 
accepted as a committee of emi-
nent educationists. 

Then We come to the Committee 
of Parliament on the Official 
Language, in 1959, It says: 

"The gradual replacement of 
English in official work by 
Hindi and the regional languages 
does not mean severance of our 
ties with English. The special 
place which it must continue to 
have in the intellectual and scien-
tific fields and as a means of in-
ternational contacts is not condi-
tional upon the perpetuation of 
the existing arrangements. Eng-
lish will continue to be of great 
help to Us and remain an impor-
tant subject of study especially 
for those engaged in advanced 
scientific work. The number of 
scientific and technical terms al-
ready runs into lakhs. Thousands 
of new words are being coined 
every year. Our scientists and 
technologists are familiar with 
English terms. The task of 
translating the existing and 
future scientific and technical 
terms into all Indian langu-
ages is immense and the risk 
that such translations may be 
artificial Or inexact and unfami-
liar to present day scientists and 
technologists has to be guarded 

Commission 
against. Different terminologies 
in different Indian languages may 
cause confusion and wilJ make 
the interchange of scientific and 
technical knowledge within the 
coun try difficult." 

Shri Bari Vishnu Kamath (Hosh~ 

angabad): I submit that the new 
wads coined should be a little sim-
pler. 

Shri lU. C. Chagla: It goes on to 
say that it is obviously desirable that 
there should be uniformity in th .. 
use of the scientific and technological 
words in aI! Indian languages. I have 
pointed out that. 

Then, I may refer to the extracts 
from the resolution passed by the 
Chief Ministers' Conference in Au-
gust, 1961. It shows that not only the 
Government of India's policy has not 
changed but has received the sup-
port of all the Chief Ministers. I will 
read that resolution: 

"The question of the medium 
for university education was dis-
cussed at length. The tendency 
of regional languages to become 
the media for university educa-
tion though desirable in many 
wa):s, may well lead to the isola-
tion of such universities from the 
rest of India unless there is a 
link in the shape of an all-India 
language." 

This is a paraphrase of what I have 
been saying and repeating day in and 
day out. 

''Teachers and students will not 
be able to migrate easily from 
one university to another and 
the cause Of education will suffer 
fOr lack of a commOn link, bet-
ween universities in different lin-
guistic areas. The importance of 
such a common linguistic link 
between universities was empha-
sised. " Such a common link can 
only be English or Hindi; ultima-
tely it will have to be Hindi. And 
it is necessary, therefore, that 
every atempt should be made 
to make Hindi suitable for this 
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purpose. The ehange-over to Hindi 
and generally to a regional lan-
guage as a medium of instruction 
will only be effective when such 
a language has adequately deve-
loped for the purpose of modern 
education and more especially for 
the scientific and technical sub-
jects. Every effort should be 
made to develop Hindi 
and other languages for this pur-
Pose. Till such time as this 
happens, English may be continu-
ed. It may also be possible and 
desirable for the change-over 
from English to Hindi or a re-
gional language to be phased or 
divided up into subjects. Thus 
ecientific and technical subjects 
will be taught for as long 
as necessary in English while 
other subjects may be taught with 
Hindi or the regional languages 
as media. In any event, the stan-
dard of teaching both in Hindi 
and English should be improved 
and maintained at a high level 
in schools and colleges." 
Then we come to the views of the 

-Inter-University Board of India, the 
University Grants Commission and 

- the Vice-Chancellors' Conference; 
they all supported and approved the 
resolution passed by the National In-
tegration Council at its mee:ing held 
in June. 1962. I shall read out the 
resolution. But before that-this is 
very important-may I read out the 
.tatement issued by the National In-
tegration Conferen'ce held at New 
Delhi from September, 28 to Octo-
"er 1st, 1961: 

"The Conference recognised 
that Hindi mw;t develop ultima-
tely as a link for inter-State com-
munication. As, however, it 
would take some time for the 
language to evolve sufficiently to 
express all modern concepts, 
English will continue to serve 
the purpOSe till Hindi is adequa-
tely developed." 

Shri Maurya (Aligam): Is there 
any limit to it? 

of UniversitY Grants 
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Shri M. C. Chagla: I will point out 
what we have done for Hindi. I would 
request the hon. Member to remain 
patient. 

"As regards the medium of uni-
versity education, while a plea 
was made for the use of Hindi as 
the medium of an all-India basis, 
the general view was that the re-
gional languages are bound to 
replace English as the medium of 
instruction as soon as the neces-
sary preparations for the change-
over could be made acceptable 
to the academic world. But it 
was agreed that in such an agree-
ment, there would be the neces-
sity of a link in the shape of a 
language understood all over 
India. It was felt that this link 
must ultimately be Hindi, but 
since Hindi, like any other re-
gional language, will take some 
time fOr its full development, 
English will continue to be such 
a link. This implied that Hindi 
must continue to be taught as a 
second language as in the secon-
dary stage of education, 
where necessary; and it also im-
plied that English, apart from 
continuing as a transitional link 
will remain as a language of in-
ternational importance for the 
enrichment of our languages in 
regard to science and technology." 

Finally, this is the extract from the 
proceedings of the National Integra-
tion Council held in June, 1962. 

"The Council reaffirms the con-
clusions set out in paragraph 15 
of the S,atement issued by the 
National Integration Conference 
in September-October, 1961. The 
Council recalls that these conclu-
sions did not differ materially 
from the decisions in regard to the 
medium of instruction at the 
university stage arrived at by the 
Chief Ministers' Conference in 
August, 1961, as also that they 
had since been accepted by the 
Emotional Integration Committee 
in its preliminary report. 
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The Council considers that, 

while generally speaking, the 
replacement of English as me-
dium was thus an inevitable and 
which should be actively pursu-
ed, every care should be taken 
by uni versities to ensure that the 
transition is made without jeo-
pardising the quality of educa-
tion and after careful prepara-
tion, e.g., the cooperation of tea-
chers and the availability of good 
"Standard books written by uni-
versity teachers or other experts 
for whiCh every incentive should 
be provided by the authorities 
concerned. 

The Council lays stress on the 
importance of teaching English, 
as a compulsory subject, whether 
in any transitional scheme of the 
adoption of regional languages as 
medium of instruction, or even 
after the replacement has been 
fulJy carried out at a future date. 
In the transitional stage, English 
wili serve as the link among uni-
versity men, and between univer-
sity and university in respect of 
exchange of professors or mig-
ration of students; whilst, at all 
times, as a language of great 
international importance, Eng-
lish would furnish a link with 
the outside world,. constitute an 
indispensable tool fOr further 
study and assist in the develop-
ment of the regional languages. 
The Council hopes that while 
English would thus be an inter-
national link at all times, its 
plaCe as an internal link will gra-
dually be taken by Hindi as it 
develops. The Council, therefore, 
urges that at the university stage, 
the students should be equipped 
with a progressively better com-
mand of Hindi in addition to good 
working knowledge of English 
such as would enable them to fol-
low lectures delivered in that 
language. 

"The change in the medium of 
instruction in a university is pri-
marily a question for the univer-
1821 (Ai)LSD-4. 

sity to decide. While it seems na-
tural that regional languages 
would gradually become the 
media of instruction at the uni-
versity stage, the Council sees no 
reason why there should be any 
bar to the use of English or Hindi 
as a medium of instruction in a 
university, or in some of its col-
leges. Indeed it foresees that in 
some special circumstances, the 
establishment of such a college 
might become a desideratum." 

I ask thOSe who accused me yester-
day, in the face of all these, is it 
justified, is it tenable to suggest that 
in whatever I have said, I haVe de-
parted from the policy laid down by 
Government supported by alI these 
educationists and approved by Par-
liament? 

Some Hon. Members: No; you have 
not departed. 

Shri M. C. Chagla: I repeat ~gain. 

The policy is very simple. We are 
working towards the regional lan-
guages becoming the media of ins-
truction in the universities. 

The transition from English to the 
regional languages must be carefully 
phased and welJ prepared. We must 
not be faced with a situation where 
all universities will have regional 
languages and we wilI lOSe our link 
language. Therefore, our link lan-
guage shOUld ultimately be Hindi. But 
in the meanwhile, til! Hindi takes 
the place, till it is accepted by the 
southern States, till it is accepted by 
Bengal, English must continue. Fi-
nally, even when all this is done En-
glish must remain as the interna-
tional language, an asset whiCh we 
possess which we should not throw 
away. 

Shri Maurya: Sir. even yesterday 
I put a specific question. Is there any 
time limit for it? 

Shri M. C. Chagla: I will mention 
about the time. My hon. friend 
knows it as mUch as I do, that edu-
cation is a State subject. The uni-
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(Shri M. C. Chagla] 
versities are autonomous bodies. It is 
for my hon. friend to tell the State 
to prepare for this. We will give 
every assistance, but we cannot do it. 
lt is for the university to decide what 
the medium will be what text-books 
should be prepared 'and what prepa-
rations shoUld be made. Education is 
not a concurrent subject. My hon. 
friend cannot lay the blame at my 
door and say that universities still 
continue to have English as the me-
dium. 

Shri Maurya: Some of the universi-
ties are aided by the Centre. 

Mr. Speaker: Aid is a diff<:rent 
thing altogether. 

8hri M. C. Chagla: Shri Prakash 
Vir Shastri laid another chaJ:ge at 
my door which h again an equally un-
fair charge. The charge was that 
when I went to Gujarat I gave ex-
pression to something which differed 
from what the Prime Minister said 
when the Prime Minister visited Guja-
rat just a few days before. I fully be-
lieve in the collective responsibility 
of the Cabinet and I haVe the greatest 
loyalty for my Chief, the Prime Minis-
ter. I assure this House that in what 
I said I in no way departed from the 
policy of Government Or from what 
the Prime Minister said a few days 
before. As a matter of fact, the sub-
ject of controversy in Gujarat which 
raged on me when I returned was 
not considered by the Prime Minis-
ter at all. What was the question? It 
is a very narrow question. In Guja-
rat they start teaching English from 
the Eighth Standard. 

Shri Frank AnUwny (Nominated-
Anglo-Indians): Absurd. They can't 
learn it. 

Shri M. C. Chagla: There is " strong 
demand that it should be started from 
the Fifth Standard. The Government 
does not agree to it. Deputations of 
secondary school headmasters visited 
me. All that they asked me was to 
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persuade the Government to make the 
teaching of English from the Fifth 
Standard optional. They said that if 
students come and want to learn from 
the Fifth Standard they will give all 
the facilities and they do not want 
any additional grant. 

Shrimati YashOda Reddy (Kurnool): 
Very reasonable. 

Shri M. C. Chagla: I am glad that 
at least somebody thinb that this is 
reasonable, and this is exactly what 
I said. 

Shri Narendra Singh Mahida 
(Anand): We also say that. 

Shri M. C. Chagla: In my public 
speech I said: "I hope and trust the 
Governmen t will consider this point 
of view because it seems to be very 
reasonable." 

Sllri Narendra Singh Mahida: But 
the Government is not thinking in 
thOSe terms. 

Shri M. C. Chagla: The Govern-
ment of Gujarat takes the view that 
the Union Minister has no right to 
go to Gujarat, make a speech and say 
something whiCh is contrary to the 
policy of the Government of Gujarat. 

An Hon. Member: Undemocratic. 

8hri M. C. Chagla: I entirely dis-
agree with that point of view. Is it 
only the duty of the Centre to give 
money to the States for education? 

Some hon. Members: No, no. 

Shri Dari Vishnu Kamath: Advice 
and guidance also. 

Shri M. C. Chagla: I have a right 
to speak to the people of Guj arat. In 
a democracy people must come before 
any Government. It is the people who 
create the Government. It is- through 
the people that the Government 
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exists. I have a right to enunciate 
and elucidate the policy of the Centre 
in any State, in any part of India even 
if it happens to disagree with· the 
policy of the State concerned. 

Shri Narendra Singh Mallida: 
Gujarat is the only State which is not 
li£tening to the advice of the Educa-
tion Minister (Interruption). 

8hri M. C. Chagla: It is very sur-
prlsmg. This is a matter of record 
and Shri Shastri can find it out-I will 
send him the papers. Every Gujarat 
paper in Ahmedabad, after I made my 
apeech, fully supported what I said, 
including the Congress paper-the 
leading Congress paper is Gujarat 
Samac/lar. It .~ame out with headlines 
!Upporting the view I had taken. 

Shri Prakash Vir Shastri (Bijnor): 
rhe Gujarat Provincial Congress Com-
mittee wrote a letter to the Prime 
Uinister. 

Sbri M. C. Cbagla: I am talking of 
the people of Gujarat and not of the 
Congress Committee. I will give an 
,r.stance to Shri Shastri. We in Par-
lia.ment, I am assuming, are in f~.vour 
of education being made a concurrent 
subject. The Sapru Committee has 
recommended to that effect The 
States dO not agree. Is it suggested, 
It 1 go to Gujarat, I cannot appeal 
to the people to try to persuade their 
Government to make education a con-
current subject? Without the consent 
of the majority of States I cannot do 
00. To say thaf a Minister from the 
Centre can only tell the people what 
the Government of that State pleases 
or likes. I think it is an entirely un-
tenable position. 

Slari J. P . .Jyotisbi (Sagar): Let us 
not differ So much in public. 

All HOD. Member: Even if it is a 
public issue? 

Shri M. C. Chagla: My constituency 
is the whole of India. I have a right 
to speak to the people anywhere. 

Or. M. S. Aney (Nagpur): As a 
member of the Government you can-
no! dO that under the Constitution. 

Shri M. C. Chagla: As a member of 
Government I cannot take a view 
v,"hich is contrary to the policy laid 
down by the Centre. 

lilT ~ f~ (;tUo'lT) : ~ aT 
<rg<r ~r g-o;rr fif; ~ ~ ;;IT ;r 
«T'Ii "" ~ fif; Tf<:Rr <tit -sr~ ~ 
~ ~ 'I>r 'SIfuf'!fu<q ~ ~ ~ I 

Shri M. C. Chagla: I have not said 
that (Interruptions). 

Mr. Speaker: Order, order. Demo-
"racy should not be carried too far 
ben. 

8hri Bari Vishnu Kamath: Sir, 
want to seek a point of clarification. 
May I ask whether the-very fine atti-
tude he has displayed towards a pro-
vincial party organisation will be 
"mulated by his colleagues on the 
Treasury Benches? 

Mr. Speaker: 
"is colleagues. 
Minister now. 

That he may ask of 
Let us listen to ihe 

~hri M. C. Chagla: For the reCOrd I 
have not said anything about the 
';;ujarat Provincial Congress Com-
mittee. I only mentioned, which is a 
fact, that the whole Press of Ahmeda-
bad supported the view that I took 
and I think the view as somebody 
sajd, was a very reaso~ble one. Give 
the option to those who want to study 
from the Fifth Standartr:' 

Mr. Speaker: That "somebody" was 
Shrimati Yashoda ~dy. 

8hri M. C. Chagla: Now, Sir, we do 
believe in this, tha~ sO long as English 
continues·to be a part of our educa-
tional system it should be taught well. 
And,-I have got the statement here-
almost all the States start teaching 
English from the Fifth or Sixth 
Standard. Many States are now going 
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[Shri M. C. Chagla] 
to start it from the Third Standard 
itself. 

8hri Frank Anthony: Quite right. 

8hri M. C. Chagla: Uttar Pradesh 
and Madras have decided to do it. 
West Bengal has started it. Even 
Bihar has done so. 

".oTT ml' ~ ~~ : ~ m:'fin: ~ 
ri;;ft o:Rf 1l;'Ii' ~ ~ ;;fefl' ~ I 

~ ~l:!~ : 0:) Cf'fi1:"rt <f) ~ '1T1'i 

;;@ 'l<'l' ~ I 

8hri M. C. Chagla: Therefore, if we 
lake the view that it would be good 
for education if English is started 
earlier, surely it is not such a crime 
or such a terrible thing that the Union 
Minister gave expression to the idea. 
So much for Gujarai and what my 
bon. friend has said. 

Now I come to another point. 
have been charged with not support-
ing the propagation of Hindi. I shall 
lloint out what the Ministry has done 
as far as Hindi is concerned. 

Shri Nath Pai (Rajapur): Why is he 
all the while considering himself as 
an accused in the dock? 

Mr. Speaker: Probably he has been 
lc,nger in the judiciary and here in 
the Parliament he is new. He will 
get used to it. It is the job or duty 
of the Members t601ame him and to 
charge him. Therefore, he should 
not take them so seriously. 

".oTT ~ ~ lfI~ : ttoiT 'fiT ~ 

'iI'mr m:'fin: ~ ~ I ~ ttoiT '1ft ~ 
~;;@~I 

8hri Hari Vishnu Kamath: . Sir, JOU 
100 have been a Judge. 

8hri M. C. CIL'gla: I confess, I have 
not been accustomed to the Parlia-
mentary life. My feeling is that. 
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Mir isters should not be accused un-
justifip.bly. Parliament has the right to 
be vigilant and to criticise; but the 
criticism should not be misguided and 
it is the duty of the Minister to answer 
to the criticism. That is my view of 
parliamentary life. 

Coming to the subject, financial 
assistance is given'fu voluntary or-
ganisations to expand their activities 
in the propagation and development of 
Hindi. The allocation for the Third 
Plan was Rs. 25 lakhs. In the first 
three years We have spent Rs. 12'42 
lakhs and for the current financial 
)' ear the provision was raised from 
Rs. 6 lakhs to Rs. 29 lakhs. 

8hri Frank Anthony: What a waste 
of public money? 

8hri M. C. Chagla: Then there is 
Bppomtment of Hindi teachers in non-
Hindi speaking States. Hundred per 
cent assistance is given to the non-
Hmdi-speaking States for the appoint-
ment of Hindi teachers in higher 
secondary schools. The State Govern-
ments of Andhra Pradesh, Kerala, 
Maharashtra, Mysore, Orissa. West 
Bengal, Gujarat and Madras ar" 
participating in this scheme. For the 
Hindi teachers training college in non-
Hindi speaking Stat.es one hundred per 
cent financial assistance is given. 
Under this programme teachers train-
ing institutions have already been set 
up one in Kerala, three in Mysore, 
three m Andhra Pradesh, one each in 
Madras and Gujarat. The GO\'ern-
ments of West Bengal and Orissa 
propose to open a college each next. 
year, The MahaTasntra Government 
have provided facilities for the train-
lng of Hindi teachers in their existing 
colleges for which cent per cent grant 
is given by the Centre. 

We have set up a Central Hindi Ins-
titute at Agra for the training of Hindi . 
teachers, particularly for the non-
Hindi-speaking States. Scholarships 
for advanced studies in Hindi are be-
ing given to the students 'of various 
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States. The number of scholarships 
has been rais2d from 200 to 1,000 this 
year. 

Then we have a scheme of free gift 
of books to educational institutions in 
non-Hindi-speaking areas. Under this 
scheme selected bo'oks are purchased 
in bulk and distributed to schools and 
colleges and public libraries in the 
non-Hindi-speaking states. Books 
worth Rs. 2 lakhs are distributed each 
year. 

Then I come to the Commission for 
Scientific and Technical Termin·ology. 
The Commission has revised and fina-
lised scientific and technical terms up 
to the first degree standard in physics, 
chemistry, mathematics, botany, zoo-
logy, geology and geography. A con-
solidated English-Hindi glossary 'of 
about 50,000 terms in the subjects 
has been brought out. The Hindi-
English version of this glossary 
is nearing completion. The Com-
mission has also reviewed and 
finalised about 14,000 terms of 
medical sciences and about 4,000 terms 
in agriculture. For evolving termino-
logy in three branches of engineering 
-civil, electrical and mechanical-an 
organisation has been set up in the 
University of Roorkee and the finalisa-
tion of the tenninol'ogy in these three 
branches up to the first degree 
standard is likely to be completed 
within a periOd of two years. 

Then there is the preparation and 
translation of standard scientific books 
at the university level. This scheme 
has been launched to facilitate a 
smooth change-over from English to 
Hindi and other Indian languages and 
also for popularisation of the scientific 
and technical terminology evolved 
by the Government of India. Under 
this scheme, 527 books have been ap-
proved for translation. The translation 
rights of 272 books have been procur-
ed. The programme of translation 
into Hindi is being implemented 
through universities, academic bodies 
of State Governments and literary 
societies of all India status engaged 

in similar jobs for which hundred per 
cent assistance is given by the Gov-
ernment of India. Whole-time cells 
have been established at Delhi, Bho-
pal and Banaras and it is proposed t'O 
set up similar cells at two other 
places. Similarly, a Translation 
Bureau has been set up in the Cen-
tral Hindi Directorate as well. The 
Gujarat State and the Punjabi Uni-
versity are also taking advantage of 
the scheme of translation of standard 
works into Gujarati and Punjabi. 

Then there is the translation schemE; 
for preparation, translation and publi-
cation of books in collaboration with 
the publishers. This scheme also aims 
at bringing \lut scientific and worth-
while books within the easy reach 
of common readers. 

Does this record show that I have 
tried to suppress Hindi and I am 
not giving full support to it? 

Shri Muthyal Rao (Mahbubnagar): 
Rs. 20 lakhs is not sufficient. 

Shri M. C. Chagla: My hon. friend 
says that Rs. 20 lakhs is not sufficient. 
If I get Rs. 20 crores, I will use the 
whOle of it. 

I think the excitement is now over. 
Let me deal with the normal subject 
of the University Grants Commission. 
I did not introduce this topic. When 
I 'opened the debate on the University 
Grants Commission, I kept aloof from 
it; my hon. friends, Shri Trivedi and 
Shri Prakash Vir Shastri brought it 
out. So, I thought it was time that 
this matter should be finally settled 
and the House should know where I 
stand and where the GOvernment 
stands. 

~ lf~m~ ~~T : ~ ~ ~ 
~;m:r~ I ~"5<l'~~ 
~ ~ ~, at if ;;.r 'fiT ~ 

Shri M. C. Chagla: There are some 
people who cannot be convinced. 
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[Shri M. C. Chagla] 
Coming to the University Grants Com-
mission, those who have spoken on 
thi, subject have overlooked the fact 
that the University Grants Commis-
sior, function,· under two important 
limitations. The first limitation is 
that of funds and the second, which 
is equally important, is that of the 
constitution of the Commission. Under 
the Act, it can only spend money on 
Central universities for maintenance. 
In case of universities, other than 
Central universities, it can only spend 
far development. My han. friend, 
Shri D. C. Sharma, is not here. He 
said that everybody should be equal 
before the law and the universities 
should be equal before the University 
Grants Commission. But they arc 
not and they cannot be. The law itself 
makes a distincuon 'between Central 
universities and non-Central universi-
ties. The Central universities are un-
der the Central Government. The rest 
are under the State Government. The 
law does not permit us to spend 
money on those State universities for 
thp purpose of maintenance. 

May I also point this out? There 
was criticism from various hon. Mem-
bers about the appointment of Vice-
Chancellors, about the appointment of 
university staff, about the appointment 
of the Syndicate and Senate, about 
the framing of statutes and rules and 
SC' on in different universities. But 
these han. Members fOl'get the fact 
that university is a State subject. 
Then there is such a thing as the 
autonomy of the university. So, we 
have no voice. Even when I read in 
the papers that a bad Vice-Chancellor 
has been appointed, what can I do? 
If I find that unsuitable people have 
been appointed to the staff of the 
university, I am helpless. Therefore, 
until this subject or-university and 
higher educati'on is made a concur-
rent subject this cimcism ~ this 
House has no validity: I can control 
it only up to a POint by writL'lg to 
the Chancellor and appealing to him. 
But, unrler the law, under the Consti-
tution, it is for the State to rectify 
.11d remedy these things. 
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An Hon. Member: Amend the law. 

Shri M. C. Chagla: The same thing 
applies to affiliated colleges. I am 
painfully conscious how bad the stan-
dard of affiliated colleges is. But, there 
again, affiliation is in the hands of the 
university or of the States. We can-
not tell the university: why did you 
affiliate this college whiCh is not fit, 
disaffiliate this college and so on. But 
[ may say that even there the Com-
mission has prepared a scheme of 
selection of 100 colleges which could 
be given special assistance for their 
development, especially for post-
graduate teaching. 

Then, mv han. friend. Shri 
Pant, referred to two colleges at 
Nainital and Gyanpur. He said these 
were very gOOd colleges but now the 
emoluments of teachers there had 
been downgraded. The other dw a 
Member of Parliament told me tha.t 
the Agra college, which has great 
traditions for the last one hundred 
years, has downgraded the .alary 
scales of its teachers. 

13 hrs. 

Curiously, the State Government 
has taken the view thaf-because the 
University Grants Commission has 
laid down a certain scale of remunera-
tion all colleges sIlould receive the 
same even though in the case of some 
colleges they were receiving more 
than what the University Grants 
Commission recommended. The ob-
Ject of the University Grants Commis-
sion was not that the salary scales in 
some colleges should be downgraded; 
their object was to upgrade the salary 
scales. But the State Government 
has taken this curious view. I assure 
my hon. friend, Shri Pant. that I 
have already taken this matter up with 
the University Grants Commission 
and we will see what we can do 
about it. 

Then, my hon. friend, Shri Bajaj, 
mentioned about text books and said 
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that the U.G.C. should produce stan-
dard text books. I may mention for 
the information of the House that we 
have three schemes now working which 
will help us to enable our university 
students to get cheap text books-one 
is in collaboration with the United 
Kingdom, the other is in collaborati'on 
with the United States and the third, 
which has just been set up after my 
visit to the USSR, is in collaboration 
with that Government. The way it 
functions is that joint b"oards are set 
up and these joint boards decide the 
titles of books which should be put on 
the Indian market at cheap rates. In 
the case of Russian text bOoks. of 
course, they will have to be translated. 
We have selected the most important 
text books in medical, technological 
and technical subjects because I rea-
lise how expensive these books are and 
these books should be made available 
to the students at cheap rates. These 
bIooks are now being sold at one-third 
the price at which they are sold in 
the United States, the United Kingdom 
and the USSR. 

Dr. Ranen Sen (Oalcutta East): In 
which language is this translation be-
ing done? 

Shri M. C. Chagla: It is done in 
English at present but it is open to any 
State to translate it into the regional 
language. These are very high class 
books dealing with techn'ological, tec-
hnical and medical subjects. 

My hon. friend, Shri Barua, men-
iioned the need for 200 universities. 

Shri Hem Barua: 250, I said. 

Shri Nath Pai: Do not under-esti-
mate. 

Shri M. C. Cbagla: Our hands are 
full with 61 universities and Shri 
Barua will realise what 250 universi-
ties will mean. As a matter of fact 
we do not want to have as far as 
possible, any more univer~ities if we 

Commission 
can help it. A university is not a col-
lege. A university is not an isolated 
academic centre. A university by its 
very name impl1es universality. That 
means, it must haVe different facultiea. 

Shri Hari Vishnu ·Kamath: No more 
for all time or only for the present? 

Shri M. C. Chag1a: No; I do not say 
that. We are going to be very strict 
ab'out it. I am sure, Shri Barua did 
not mean it ve"l""y -seriously. He said 
that discipline would improve; but I 
do not think I need go any further 
into this. 

A lady Member of this House Shri-
mati Lakshmikanthamma, mentioned 
women's education. May I say about 
this that the percentage'of women 
students has risen in colleges and insti-
tutions of higher learning from 18.5 in 
1962-63 to 19.5 in 1963-604. 

An Hon. Member: Very slow pro-
gress. 

Shri M. C. Chagla: The Commission 
shares 75 per cent of the expenditure 
on women's hostels against 50 per cent 
in the case of men's hostels. 

An JlOIl. Member: Why this distinc-
tion? 

8hri M. C. Chagla: The additional 
expenditure on the revision of salaries 
of women teachers is also shared to 
the extent of 75 per cent. 

Shri Bem Barna: Why this bias tor 
women? 

8hri M. C. Cbagla: Beacuse womeR 
are still backward. That is why we 
have a bias. 

8hri Bari Vishnu Kamath: They are 
in the House already. 

An Bon. Member: How many? 

8hri Bad VishJw Kamath: More 
than enough. 
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8bri M. C. Cbagla: 
to that bias. I hope, 
w have it. 

I plead guilty 
I shall continue 

My han. friend Shrf Sharma and 
several other han.' Members com~lain
ed about the delay in bringing these 
University Grants Co'mmisslon's Re_ 
ports before this House. I am not res-
ponsible for the business of this House. 
They should complain to the Minister 
of Parliamentary Affairs. The report 
is submitted in time and it is for my 
colleague to find time for it. 

Shri Ram Sewak Yadav: 
about joint responsibility? 

What 

Shri M. C. Cbagla: Not for the busi-
ness of the House. But I sympathise 
with my colleague, the Minister of 
Parliamentary Affairs, for whom I 
have great regard. There are more 
important matters which always come 
cropping up and this poor University 
Grants Commission goes 'On being post-
poned. 

My hon. friend, Shri Sharma men-
tioned that Dr. Kothari'is a part-time 
Chairman of the Commission and that 
he has also been appointed part-time 
Chairman of the Education Commis-
sion. I wish to assure the House that 
it was with great difficulty that I 
could persuade Dr. Kothari to become 
the Chairman of the Education Com-
mission. He is very hard worked and 
I think, We should pay a tribute to 
him that he agreed to serve as Chair-
man of that commission. 

That is also an answer to the criti-
cism made by Shri Shastri that I 
<10 n'ot ha:ve representatives of regional 
languages. Dr. Kothari is a Hindi-
speaking person." He knows the pro-
blem of Hindi; he comes from Rajas-
than. As I said in the other House, 
after all, we can only have a few 
members on the Commissionbvt that 
will not prevent anyone from ccming 
and giving evidence or from submitt-
ing any memorial or statement and the 
Commission will consider any and 
every p'oint of view. Therefore Shrl 
Shastri need not be afraid th;t the 
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point of view which he represents and 
which he so eloquently expressed in 
this House will not be placed before 
the Commission. 

My hon. friend, Shri Sharma, said 
that 100 national scholarships were 
not enough. But he overlooks the 
fact that these are only granted by 
the University Grants Commission. 
The Ministry grants 90,000 post-matric 
scholarships for Scheduled Castes, 
Scheduled Tribes and other Back-
ward Classes; 15,000 national scholar-
ships for meritorious students and 
24,000 national loan scholarships. 
Every year our Budget for scholar-
ship3 is increasing. 

An hon. Member mentioned that 
there was discrimination in grants to 
the Banaras Hindu University and 
the Aligarh Muslim University. Let 
me give the facts. The maintenance 
grants to Central universities are re-
lated to their size in terms of the 
number of departments and enrolment. 
During the year 1961-62, :the total 
enrolment in alJ the departments 
which numbered 30 in Aligarh Mus-
lim University was 5,042 whereas m 
Banaras Hindu University the total 
enrolment in 52 departments was 
7,372. The maintenance grant to Ali-
garh Muslim University during the 
period. 1953-64 to 1961-62 went 
up 3'47 times from Rs. 15 lakhs in 
1953-54 to Rs. 52 lakhs in 1962 while 
in the cas'e of Banaras Hindu Uni-
versity the corresponding increase 
wa~ from Rs. 27'.50 lakhs to Rs. 75 
lakhs, that is, 2'73 times. This will 
inaicate clearly that Aligarh Muslim 
University is not suffering any dis-
crimination so far as maintenance 
grants are concerned. 

With regard to the development 
programmes, grants are released to 
the universities periodically keeping in 
view the progress achieved in their 
implementation. Similarly, the 
amount given to the two universities 
for revision of salary scal es of 
tpachers is dependent On the number 
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of teachers workiiig tihere. In 
Banaras Hindu University the total 
teaching staff in 1961-62 was more 
than that of Aligarh Muslim Universi·· 
ty by about 70 per cent. 

My han. friend, 8hri Shastri, m~l1-
tioned, if I remember aright, how 
dare the Aligarb. Muslim University 
teach Hindi in the Roman script. I 
had a talk with the Vice-Chancellor. 
I quite agree that our Constitution 
lays down that Hindi should be taught 
in the Devanagari script and the 
House knows that I have been trying 
to work for the Devanagari script. 
But what was poinfed out to me--and 
I felt that there was considerable 
force in it-was that there were m~ny 
students from the South in Aligarh 
who would not be prepared to study 
a new script in order to learn Hindi, 
but if it was Roman script because 
they knew English they would be 
able to learn Hindi. Which is better 
-r,ot to know Hindi at all because 
you are not prepared to learn m that 
script or to know Hindi although it 
is taught in the Roman script? I 
thought this was done in the interest 
of Hindi. But if you have a pre-
judiced eye, you see everything dis-
torted. 

Shri Raghunath Singh: We will 
prefer Urdu sCript to a foreign script. 

Shri M. C. Chagla: They have to 
learn that. 

~~f~f~i (~) 

~'In"~~~~~~ 
~ 19D'f qrft;ffif ~ ~ 

lIli Ulf ~!f; lfI'Ilf : ~ ~ 'In" 

~~~~,-:am~~~~~ I 

Shri M. C. Chagla: But this is not 
a policy. Th's was only intended for 
a few students from South India who 
expressed a desire to study Hindi. 
They said that the Devnagari script 
was difficult for them and that they 
knew the Roman script. They said 
that if they could get some books in 

Commission 
Roman script, they would like to 
learn Hindi. Facilities were provid-
ed for them. 

IIlT~m~:~~ 
~~~mm1Uij-t<: I 

Shri Raghunath Singh: HindI and 
Devnagari script are two different 
things. Devnagari script is used in 
other countries too; it is international. 
It is taught in Nepal, Fiji, Mauritius 
and also here in Maharashtra and 
Gujarat and other areas. All the 
Sanskrit literature is in Devnagari 
SCI ipt. That is not Hindi. 

Shri M. C. Chagla: That is the 
script recommended by the Constitu-
tion. I realise this .... (InteTTuption) . 

8hri p. R. Patel (Patan): What is 
the number of South Indian students 
in that University as compared to the 
number of other students? 

8hri M. C. Chagla: Very few; about 
10 or 15. 

8hri Raghunath Singh: For 10 or 15 
students you are doing this. (InteT-
TUptions). 

Mr. Speaker: Order, order. Why 
these interruptions from all sides? 

Shri M. C. Chagla: I need not re-
peat W>hat I have said. 

Then, Mr. Singh talked about educa-
tion in rural areas and he complain-
ed that that aspect of education has 
been neglected. There are two im-
portant points in this connection. The 
new colleges which are being estab-
lished at the rate of 100-150 per year 
in the country are being established 
in rural or semi-rural areaH where 
high schOOl education has already 
developed. The first need is to estab-
lish high schools in the' rural areas 
and generally where there are 10-15 
high schools, establishment of a col-
lege normally follows. 
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[Shri M. C. Chagla] 
Then there are 14 rural institutions 

of higl~er education in the country 
which cater to some specific program-
mes for rural requirements. On a re-
terence from the Ministry of Educa-
tion, the University Grants Commis-
sion considered if some of those could 
be brought under Section 3 6f the 
UGC Act for being deemed as uni-
versities. The matter is under consi-
deration and it is hoped that about 3 
institutions could be deemed as uru-
versities. 

Then, Shri Krishnapal Singh said 
that the UGC did not pay sufficient 
attention to physical side and charac-
ter of students. May I say wnat the 
UGC has done? Grants are being 
provided to universities for the estab-
lishment of health centres. 32. Uni-
versities have SO far been assisted for 
this purpose. The Commission has 
appointed a Committee under the 
Chairmanship of Dr. A. L. Mudaliar 
to examine the proposal for introduc-
ing a health service scheme in the uni-
versities for their staff and students. 
The Commission has agreed to help 
universities to engage sports coaches 
trained by the National Institute of 
-Sports, Patiala. Universities and col-
leges are providing f-acilities for games 
and sports out of their normal bud-
gets and grants from State Govern-
ments. Funds for phYsical education 
are being disbursed by the Ministry 
of Education. 

As regards the promotion of charac-
ter, may I say that my hon. friend 
Mr. Barua-I do not think he would 
deliberately do so; it is not fair of 
him if I may Say so-perhaps he had 
not read fully my Convocation Ad-
dress to the Delhi University. He 
said that in that Address I blamed 
the politicians for students' ipdiscip-
line. That was only one of the causes. 
I also stressed the emotional and psy-

-chological causes. 

Shri Bem Barua: But that parti-
cular theme was reported in the 
-papers, you blaming the politiCians. 
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Shri M. C. Chagla: You know what 
the papers do They pick out some-
thing. 

8hri Ram Sewak Yadav: He is 
himself a politician. 

Shri Hem Barua: That means he 
has accused himself. 

8hri M. C. Chagla: I gave three or 
four causes ..... . 

Shri C. K. Bhattacharya (Raiganj): 
The Radhakrishnan Commission on 
University Education blamed the teac-
her-politicians for all the troubles in 
the Universities. 

Shri M. C. Chagla: I also said, the 
oome surroundings were not satisfac-
tory. They had nothing to do in the 
vacations. I asked the Delhi Univer-
sity authorities to tell their students 
to do something creative. They do 
nothing. They go to coffee houses and 
cinemas and they suffer from frustra-
tion. I said that one of the important 
things to do is to find something for the 
students to do during the leisure hours 
and during the vacations. 

May I point out, as regards charac-
ter, that the Commission ~s general-
ly accepted the recommendations of 
the Sri Prakasa Committee relating 
to the institutions of Chairs in the 
field 'of comparative religion, ethics 
and moral philosophy? Such Chairs 
are to be instituted in the Universities 
of Allahabad, Bombay, Calcutta, Kuru-
kshetra, Madras, Ma,gadh, Osmania, 
Poona, Rajasthan and Visva-Bharati. 

Shri Krishnapal Singh 
Not Agra. 

(Jalesar): 

8hri J. P. Jyotishi: Nothing to im-
prove the character of boys of olber 
Universities? 

8hri M. C. Chagla: The problem of 
student indiscipline was examined by 
a committee appointed by the UG.C. 
The Commission has been trying to 
provide the necessary amenities tp the 
student community and suitable CClR-
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ditions for work and study which are 
clmducive to an improvement in the 
!:cneral academic atmosphere and 
student behaviour. Now, as to what 
has been done, I referred to it in my 
opening speech. So, I will not repeat 
that. 

Then, a very important question was 
riused with regard to corruption in 
education. Two or three Members 
'poke about it. Well, I have aiready 
used fairly strong language about 
capitation fees charged in some parts 
of India. I said it was black-
marketing in education. This matter 
was taken up when we met in Banga-
lore in the Central Advisory Board of 
Education. 

8hrimati Yashoda Reddy: It is 
b!ack-marketing in education. 

8hri Shinkre: Not black-marketing; 
there is stock exC'hange in education. 

8bri M. C. Chagla: And all the 
Ministers agreed that something 
should be done about this. What is 
worse is, unqualified people, inexperi-
enced people, put up boards and say 
t hey are prepared to teach students 
and they charge fees. They have com-
nlPrcialised education. I told the 
Chief Ministers, "If yOU want to drive 
a car, you need a licence. But you 
"an set up yourself as an educationist 
without any permission at all." They 
agreed with me that if I could send 
them a model Bill, they will try to 
introduce it in their respective States 
00 that some control should be kept 
over those wh:o pose as educationalists 
without any qualifications. 

8hri Hari Vishnu Kamath: Rank 
cheating it is. 

8hri Nath Pai: Quacks and pedlars. 

Shri M. C. Chagla: I told them 
that they can prosecute them. They 
laid that it is difficult. I am looking 
iuto it. But I think th't!-l>roblem of 
corruption in education.is the same as 
the problem ... f corru-ption every-
where. 

Sbri Narendra Singh Mahida: What 
~.bout guide books and other un-
authorised books? 

8hri J. P. Jyotishi: This is the 
root of all corruption. 

~ lf~~ RT (~) "'lro 
~ iifm ~ ~ ~, i1:m 'flfi 7 

Shri M. C. Chagla: . Tn my opullon, 
corruption is always due to sCarcity. 
When We have a SOCiety of scarcity, 
there is corruption; when· we have .. 
society of plenty, there is nO CJrrup-
t!on. 

Shri Hem Barua: No; not llways. 

Shri Nath Pai: You may say there 
is scarcity of character in leadership, 
particularly in the leaders and in the 
Treasury BenC'hes. 

Shri M. C. Chagla: We can avoid 
this if We had sufficient number of 
institutions. Therefore, we must have 
more facilities fOr thes'e studenis so 
that they are not templed to pay these 
large capitation fees. -

Then, a legitimate criticism wa. 
made about the failure of the-se 
matching grants. I entirely agree 
there. I think the matchin&- grants 
have failed because when the Uni-
versity Grants Commission says, they 
are prepared to pay 50 per cent, the 
State is not in a position to pay the 
other 50 per cent. Apart from that, 
after five years or so, even this 511 
per cent hecomes a committed expen-
diture. Therefore, we have taken it 
up with the Finance Minisky that 
this idea of matching grant has not 
worked not only in the realm of higher 
education but even in the realm of 
.primary and secondary education. 
But I might point out that in the fol-
lowing matters, the University Grants 
Conunission has provided cent per 
cent assistance-so, the question of 
matching grants does not come in 
here-namely, for the development of 
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[Shri M. C. Chagla] 
facilities in an established depart-
ment engaged in post-graduate teach-
ing and research, for the development 
of selected university departments 
as centres of advanced study, for 
books and journals needed by uni-
... ersities, for text-book libraries in 
colleges, for research and learned 
work, for summer schools and semi-
nars etc. 

Then, a point was made, to which 
I entirely agree, that higher techni-
cal, medical and agricultural educa-
tion should all be brought under the 
purview of the Ministry of Educa-
tion. I think that it is wrong to frag-
ment education. All institutions of 
higher education should come under 
the same umbrella. Oilier Ministries 
are concerned in this matter, and we 
shall see whether we can arrive at 
some settlement on this question. 

A point was also made that suffi-
cient attention had not been given to 
examination reform and the problem 
of wastage. The report on examina-
tion reform prepared by the expert 
committee appointed by the commis-
sion has been published. Many uni-
versities have expressed their general 
agreement with the recommendations 
of the committee and are contemplat-
ing the introduction of certain mea-
sures of reforms such as selective ad-
missions, provision of tutorial guid-
ance and the giving of due weight to 
sessional work in the final assessment. 
Assistance has been given to some 
universities to set up examination 
reform units, and a centre of advanced 
studies in educational research is being 
established in the Baroda University. 

The problem of wastage is being 
tackled by improving library and lab-
oratory facilities and the standards of 
instruction and providing essential 
,opportunities and incentives for ad-
vanCed study and research. 

I believe that I have dealt with 
most of the points that have been 
raised in the course of the debate. I 
hope, if I may repeat what I said 
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while introducing this motion-you 
may criticise me as a Minister; you 
may criticise the Government policy, 
but as far as the University Grants 
Commission is concerned, you will 
agree with me that during the two or 
three years the report for which we 
are discussing now, they haVe done 
very fine work and they have render-
ed very good service to the cause of 
higher education. 

Shri Raghunath Singh: What about 
my point about marine engineering 
and maritime law? That has not been 
replied to. 

Shri M. C. Chagla: The point raised. 
by my hon. friend Shri Raghunath 
Singh was that we should have a 
course of marine engineering in this 
country which has a very long sea-
board and which has had great marine 
tradi tions in the past. As my hon. 
friend knows, I replied to that point, 
and pointed out what the position 
was. But perhaps I think it is better 
if I place the facts before the House. 

The training of engineers and navi-
gation personnel fOr the merchant 
navy is the direct responsibility of the 
Ministry of Transport. It has set up 
a merchant navy training board to 
advise it on various matters. That 
Ministry has established a marine en-
gineering college at Calcutta and a 
nautical engineering college at Bom-
bay. In the college at Calcutta, hun-
dred students are admitted every year 
for training as marine engineers for 
ships. The college at Bombay pro-
vides facilities for part-time courses 
to engineering apprentices in order 
that they may prepare themselves for 
the competency certificate examina-
tion held by the Ministry of Trans-
port. Nobody who does not hold a 
competency certificate of the Ministry 
of Transport can be employed by the 
shipping companies in a responsible 
engineering position on a sea-going 
vessel. The merchant navy training 
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board is at present considering a pro-
posal for starting a training academy 
in Goa which will give one-year com-
mon basic training both to engineers 
and to navigators. After the common 
course, the two streams will proceed 
to their respective training establish-
ments to have higher specialised train-
ing. 

Engineering courses in universities, 
about which my han. friend spoke, and 
colleges affiliated to them are designed 
to train persons who can be employed 
in production work, developmental 
work Or design and research. Since 
marine engineers for ships are needed 
solely for maintenance, courses in 
marine engineering as such have not 
been introduced in any of the univer-
sity colleges as yet. When the manu-
facture of ships is undertaken in this 
country in a big way, the demand for 
marine engineering graduates will 
arise which can be fulfilled by provid-
ing courses in selected university col-
leges. 

The shipping industry requiries an-
other type of engineer called the naval 
architect. There is a difference in the 
case of the naval architect. The 
marine engineer looks after the en-
gine, whereas the naval architect 
looks after the building of the ships. 
whose task it is to design and build 
ships. Facilities for the degree in 
naval architecture have been provi-
ded in the Indian Institute of Tech-
nology, Kharagpur for some years 
now. The offtake of graduates in this 
field is small. and, therefore, the cO-
urse is run only by one institution 
in the country. The admissions to the 
course whiC'h is run in co-operation 
with shipyards vary from 15 to 20 
every year. Practical training in the 
shipyard forms an integral part of 
the course. If the shipping industry 
should require more naval architects. 
facilities could be easily expanded at 
Kharagpur. 

Shri Ragunath Singh: What about 
maritime law? At present, tbis is not 
taught in any university. 

Commission 
Shri M. C. Chagla: I have already 

written to the University Grants 
Commission to see whether they CaB 
help the Banaras Hindu University to 
include maritime law in the law 
course. 

So many points had been raised, and 
I hope that I have not overlooked any. 
I have tried to answer as many as I 
can. Once again, I thank the House 
for the patience with which it has 
heard me. 

Some Hon. Members rose-

~. ~);rQ- : wn: m'1 i'fflT 

~T ~ ~ 'ifT aT illfF I:(''fi' ifi't ifm 
;;i'll', ~ wn: 19i 'ifT 1fil: I:(''fi' m>r 
~ ~ 'f>0T ~~ 'fi'~ ~.~ m i:tt 
fi1I:f~~'ifT~ 1 m<:-ifi'tt~ 
~'fi' fiRe ~ ~ 'fi'r ;; 'ifT 1 

~T ~ f~ mr;;r 1T't[ q;ffif 

i1If~ <m 'fi<:m 'IT f'fi' ~ f~ ~h 
if~;; f~ ;;n#it m ~'lf %1 ~ ~ 
~i[ 1 ~ q;ffif i1If'fili' f;rf¥cl: 
m-~~ <m ~ ~ ~ f'fi' ~ ft;"GT 'lTh: 
W"f "frufP< 'I1l"fT'l' ~ 'ifT ~ 
aT ~q.;;rT ",,"T ~ 1 m'fi"i 'lTror OfT 
fQ~T if; l!¢,q;;;r i~ g~ ~ '3"i if; 'ifTIl' 
g~ f~T lIT 'I1f~l<r ~ iit lf~i'f 
lft ~T ? ~~ m if mCIVT'i if <ifT 
m<f.t qf'li'f q-TlP.:T f'fi'llT ~T ~., 'fi'r 'PIT 

~T I. 

IIiT Irn'lt.r f ffl! : if.r ~ fif'R 

if 'ifT ~:r ~, ~ 'f'f(f ;fr ;;gr fi'fllT I 

"':Q~ ~m : ~~ 'fi'r ~ if(fi'f'if 

aT'i'ifT f'fi';;rT ~ ~1 if ~ ~f~ 
;;rrit 1 



.,S39 Motion re: DECEMBER 11, 1964 Annual Reports 4540 

>it ~<'I' f~: If.'t 'fi9T ~ fiF 
~~~~f'F'lT~~'fiT 
w ~m? 

>.ifT '1Jt ~ l:It~ : mWR if; 
f.f~ ~ ljiT;;ff 'liT m:rr:<f ~ o;r;-': 
~M"T or'r,; ~ 'iWfM o;rR ff,~r iFT 
~ if; f~ ~ ~ f'l1rlf~ f'!>!IT 
WfT o;rR ~ ~ 1965 I ~ 1l'<fr 
~ '1ft 'Iq% ~, ~ '1ft o;rR ~ 
~ f~ ;;mIT ~ fiF f~ !IT ~ 
\TJ'"!lTli 'Il"1'lT ~ ~ i'rf'A ;jf'f ~ 
{~ ~ OR" ~rrr I it orR""IT ~('fT 
I fiF f~ ~ ~ m","..TR" f~ 
~ l1;'fi" ~ f;wff~ f'F'lT '!fT, ro <flIT 
~ 1 '!i'It ~ ~~ lfOfI<'f1f if; f~rr it ~ ? 

~<I'f>"<1,;W'Rit~? ~a1 
mot" ;;ft ~ o;rR ~el1IT if; ffl it !IT 

f~;;fr o;rR ~r o;r;o:r ~ if; ifRr it 
orT a"G lIf~ 'R: f~ IT!lT ~ ~~ '1ft ffi<:T 
f~'Z:~lf~'Rit~ I 

'!ifT q(~ m~T '!i<'r If.'t 
'li1i1 >1"T fiF m 'if11T"lT fmfr lITTfOfr tt~ 
if; 'f'ifl1l" i'1fT'l lITTfOfr meT'f;" ~, i'rf'Pf 
mot" it if<'T Tf'1' '3"if wf.r ~ iFT 
y{rRT 'fri:aT ~ I ~ ~ o;r;.:m 
l(?,:~, o;rrq- ~ ~!nn 'R ~T ~ 
;jfif it ofr.f ,,:r ',n, '3"fT ~ ?'11!-1:fe:r 
~ 'Fnn .;.,. I ~ >.it 'fTll""IT ;n-
~~ iT~"T ;it <';'1' qf~ it '1ft ~ if<fT 
rill fiF it ;jf'f~r f~r '1ft TfJ'1" if 
f~,';;fr <'1Wt if; m if ~, ift it ~~ iTt 
~fT if W1'fr 'r"f ~~ 'R: 1:'lT I 

qR~~lfT"flIT'Ift~if'!ifr~ 

~ "i:i '1'i:i 'R: f<>:;;fr o;rR ~ iTT'rmT 
if; m- if ~ ~ ~ 'fT~1 ~,"m it 
'IT~ lTT fiF fl/fW "l'ID ~r ~ ~fT iTt 
~~fT if W1'fr 'I!"f <f.t ~ ~ I 
-';'fi' omr .. 
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~~ ~m : ~fT ~ <';'1' ~ 
iTT'rlIf m ~ f~ ;jff WRIT I 

ifi[T ~ '1;1, it a1 ~ 'JW'fT mm 
R' I 

1lI~'l:!e:r l{~m : ST~ ~ ~T !;I'r 
~~~'fi'fu;1 

Ilit Sf!f;~ ~,: ;;r<r ~R" 

if '%1lT!lT ~ f'fi' f(;~1 <rfi ~ OfT ~rrft 
f<'!fi:r'if f~r 0fT'!T: <:fT 'fln ~~ ~
~r it 15 ~ if; f~ ~ ~ 
f~T '1G~ if; f~ ~TfTif f;;rfq- iFr ~orr 
~ro~if~'fiT~ 

ti <n" ~Tf'!>!IT ;jff ~ ~? '1"f~ '!i<'r '1'T ~ 
~ fiF ff>.~1 iFT 'lirmr !IT fm ~'T 
f;;rfq- if; iHU ~ 0fT'!T <:fT 'fln ~ 'f;T 

mq- ST'f"U 'R: ~.r? 'fln ~fT ST'FR ~ 

'1ft f~fu ol<n" ~T QT 7~1 ~ ? 

Shri Narendra Singh Mahida: May I 
know whether Government propose to 
change the name of the Aligarh ;\.~us
hm University to 'Aligarh University'?" 

~To '1~~ ~ : Z,nA.iTCif '!ir~;;n

,if; ~<:f «,; <:f'1" ?,:T IT!lT orr f'f. ff:~r
iTT'rf-iTT"ft ",""T it <';'f. ~if ~fSlR 
~.~ ~ <:fP- 'R ffTlifT{ orrir I 

Q" ;;frrrT <f.t ~if7 fmrr ~ f'f. n. ~i -
iTT'rr-iTT'rf ~T ;f q';;rr;tr, !IT <:rTf"",. 
;;f<r"fT mf~ "'){ "IlJif ifs'lif ;;[~Cif 

f~ <t ~ f'F!lT ~ I it ~ ~ 
"l1~<:rT ~ f'fi' 'Z:fT m it 'efT If'lT''flf 
'fiT 'f!lT 'fi'~:"IT ~ o;rR 'fln ~ ~ I 

'!iff ilm!,~"f ~ : ~if ,!o rfro 
if; "fKg f;;r;;fi it ifm fw mCif <rT~T 
'l'f~r ~ ll;&f~G ~ I rrTT!if,!T 
~f'f'ffuiT ~fm'f!l'l1 if; 'fiT"'f 'R 'fi'l~r 
~ q'm:-~~ fmfr 'f@ ~ ;jff ~f 
~, ;jfiff'fi' ~ 0 'fTo if; 00 ~ ~r 
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if q ~ fu~r 1ft omf\' ~ I 1T r-n9'I' if 
~<: '1ft fmn ~ ofT ;;mft i ~1<: 
~1.ft-..;~'i1<: ~ ~ ~'MiT ~ t I ~~ 
Wfin:~~fW ~ if <r ('[T ~ 
'lIT q'm:~c ~ ~T m ~T ~ ~R 
<r ¢ f'fll1if '1ft ~<: >?mfiliT<r f'9lm 
it m ~ ~ I i't 11(;' m<r<rr "fw;m 
~f~~~o tfto it;~11(;'~ 
~~m~<:lff~;;ft 
{~ ~o 'fTo it; f~ f~T it; ~ *' am- ~ f~ if;;n:" 'l"fT g{ ~, ~ 
'1ft ~~ <r1f('f ~r ~ it; f;;rt:; 'flIT f~ 

m <:?,T ~ 

Shrimati Yashoda Reddy: In view 
Of the fact that now there is So n",ch 
of agitation by the Hindi fanatics, . ' ' 

Mr, Speaker: She should ask the 
f!,uestion straight. 

Shrimati Yashoda Reddy: .... with 
their intolerant and emphatic attitude 
about sticking to the time-limit fixed 
in the Constitution, and in view of 
.he fact that we have amended the 
Constitution manY times, do Govern-
ment think it possible to amend the 
Constitution to extend the time-limit 
till such time as the South Indians 
and other non-Hindi speaking people 
are able to accept Hindi as the offi-
cIal language so that till that time 
English is allowed to continue to have 
its present status? 

Dr, M. S. Aney: No, 

Mr, Speaker: Order, order. There 
ought to be some minimum standard 
observed at any time, I do not know 
whether that explosion was deUbe-
rate Or otherwise. 

Shri Mohammad Elias (Howrah): 
W.'ll the Government take any action 
wIth regard to the agitation of profes-
sors of West Bengal who have decid-
ed to boycott examining of the 

papers from the end of this month be-
cause if it is allowed-to happen, t'lere 
will be a disaster in West Bengal? 
Will the Central Government inter-
vene in the matter? 

>.1fT §"m~m OITffI{ (<@~) : 'f.T'1'lIl 

if ~ ifT ~~ '1ft '.T ;;rf('fT ~ $ 
~fll'T;;rr('ff ~ 11l'f-'1l"fT if I 'I'll ;;r) f<n;:a-
mrr ~ ~, ~ it; rn w f~ m 
<:gr t 7 

~ ~o ~o ~q)f<l'(T: ~ ~ f;;rt:; 
Qqft ;;frroff ~ ~ 'fgn ll1T<1'';I1IT 
~R ~ ?; I ~~ ~!oT il fmloT ~i'r 
~ ft;rrJ; ~f2'TT¥ if;;fr ~r t, 'fQ, ~T 

'fiTl1 ~ '1fr t I ~ 'f('ff 'iffiT t fir. 
'!Jffir'l' '3''1 ~r '{mf'lit ~ 1;01' ~ m 
'VT t I if lf1l ;;rT<r<rT "flW ~ fir. ffi 
.r;r~ ~'l 'frt il 'flIT ~r<f .g ~ I 

Slhri C, M. Kedaria (Mandvi): In 
view of what has been stated bv the 
Minister about the demand for the 
teaching of Eng1ish, is he aware that 
in Gujarat there is a resolution vass-
ed by the Secondary School Teach~ls' 
Association that English should be 
taught from the 8th, and there is ,,:so 
a great demand from the rural "reas 
that English should be taught from 
the 8th standard? So is he aware 
that, looking to the spirit of the peo-
ple Who have advocated the teaching 
of English, from 8th? Is it also !lot 
the fundamental right of the citizens? 

Mr, Speaker: That is all right. Shri 
Kapur Singh, 

Sbri Kapur Singh: Has the Minis-
ter of Education informed himself cf 
the state of affairs prevailing in the 
Punjab in which the Punjab Goverll-
ment have set themselves On the 
deliberate policy of eliminating all 
Sikh influence from the senates of 
the four universities of Punjab? If 
he has, does he propose to register 
any positive reaction to this? 



4543 Motion re: DECEMBER 11, 1964 Twelfth Report of the 4544 
Commissioner for 

Scheduled Castes and 

Shri M. C. Chagla: I do not know 
whether I am expected to reply t J all 
the questions. I think I will give an 
omnibus reply. 

I have carefully listened to every 
question. I shall pay attention to 
t'hem and wherever necessary, take 
action. 

IlfT u~rn lfTif'I' : oft 5fV'f ~1?5 

lf1:I; t, '3'" OFf ;;r~ 'iT m;Tr "flf~~ I 

~ ~~ : if.'r it srv" erR 
~ 'if~ ~'i9it '1fT ~:;rr:;r., ~T ~T I f'lf~T 

"fFf'" ~iJ ~ fOF q.,; ll;T. ll;'f' 5fV'f 'fi'f 'N<:: 
'lift ~ ~iJ I 

This has been considered by tile 
House. We will take up the next 
item. 

12.35 hrs. 
MOTION RE: TWELFTH REPORT OF 
THE COMMISSIONER FOR SCHE-
DULED CASTES AND SCHEDULED 

TRIBES 

The Deputy Minister in the Depart-
ment of Social Security (Shrirnati 
Chandrasekhar): I beg to move the 
following: 

"That this House takes note of 
the Twelfth Report of the Com-
missioner for Scheduled Castes 
and Scheduled Tribes for the 
year 1962-63, laid On the Table 
of the House on the 24th Novem-
ber, 1964". 

13.33! hrs. 

[MR. DEPUTy-SPEAKER in the Chair] .. 

In this connection, I would like to 
place ,before the House some of the 
broad objectives of the programme 
that is implemented by Govo::.rnment . 

. This Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes, was submitted to us on 31st 
October, 1963 which was the due 
date. But copies were laid on the 

Scheduled Tribes 
Table only after a year. So lowe 
an apology to the House for the delay. 
The delay was due to the delay in 
printing .... 

Shrirnati Renuka Ray (Maida): One 
year! 

Shrimati Chandrasekhar: Delay in 
placing the Report on t'he Table of 
both Houses was due to the time it 
took in the printing press. Actually 
the first part of the Report was re-
ceived by us on 17th September, 
though t'he manuscripts were sent to 
the printing presses on '23rd Novem-
ber. The second part was available 
to us only on 10th November. There-
fore, we could lay copies of this Re-
port only On the 24th November. 
Even the Hindi version of the Report 
was laid on the Table only a few 
days back. So we realise this de-
lay. Henceforth we intend to have 
the Report printed by private print-
ing presses so as to let the House 
have the Report as early as possible. 

The Commissioner has made 231 re-
commendations on various aspects of 
the problem relating to the scheduled 
castes and scheduled tribes and t'he 
other backward classes. By the very 
nature of the problem, most of the re-
commendations call for action by State 
Governments. The recommendations 
that call for action by the Government 
of India are being dealt with by the 
Central Government in consultation 
with the concerned Ministries. Some 
action has already been taken. 

Art. 46 of the Constitution specially 
enjoins on the State the duty to pro-
mote with special care the econom1c-
and educational interests of t'he weak-
er sections, in particular the scheduled 
castes and the scheduled tribes and to 
protect them against social injustice 
and all forms of exploitation. 

The House is aware that ever since 
independence~ Government having 
been taking various measures for the 
welfare of the backward classes. This 




